In The Centr 2l Administratijve Tribunal
Calcuttﬂ Bench

OA 442 of 19¢7

" Fresent : Hon'ble Mr. D. Purkayastha, Judicial Member

Ganapati Karmaker
- V5

D/O Post

For the Applicant : Mr. Samir Chosh, Counsel

For the ReSpondents: MR. M.S. Baner jee, Counsel

Heard on : 11a12-200C

Date of COrder : 11-12-2000
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ld. Counsel Mr, Samir Ghosh on behalf of the applicant
submits that he ddes not went to | ith the case in view
of the relief granted to him. vide letter dated 29-12-1997 seen

at Annexure-R/1 tothe reply by the respondents. It is seen that

grievence of the applicant has been redresced.
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Baner jee appears on behalf of the reSpondents. In view of 'the
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aforesaid submission made by 1d. Counsel for the aprllcant, appli-

catlon is dlsposed of awarding no costs.

( D. Furkayastha )
Member(J)
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